_‘__}\-’*-.. PR L= 4 (3/- '):‘:

CENTRAL ADMINISTRATIVE TRIBUNAL
ALIA HABAD BENCH

Registration O,A, No, 886 Of 1988
Mahavir Prasad i'o'e Applicant
versus

Union of India and ors.... Respondents

Hon!' Mr. J.P, Sharma, J.M.,
Hon '(¥aj.Gen) A.B., Gorthi, A.M.

S

(By Hon ! (Maj.Gen) A,B, Gorthi,A.M.)

This is an application under section 19 of
the Administrative Tribunals' Act, 1985 by Mshavir
Prasad seeking promotion to the post of Office Superin-
tendent Grade II with effect from 29-12-1987 and
cancellation of the promotion of I,K. Dubey(Respondent
no.3) to the said post from that date.

2. The applicant,a Head Clerk in the Central
Railway, contended that his otherwise excellent record
of service was tarnished by an unfair and malécious
report rendered by his superioérkzhthe year ending
31-3-1987, His superior did that for no other
reason:than to favour his junior I,K, Dubey who

subsequently was promoted on 29-~12-87 while the

applicant remained supersegded.

3. In the counter affidavit filed on behalf of
the respondents 1 and 2, it was stated that the

applicant 's record of service pears the under mentioned

‘entries;

(i) Censure for carelessness - b6=T7=72
(ii) Censure for serious misconduct = 27=8-=77

(1ii) Withholding of increments for 6 months
for careless working 16-12-81
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(iv) Withholding of increments for 24 months

for careless working 18-]-84

Grade II on ad=hoc basis, as his record of service

was satisfactory,

4lso appeared for the saig test

and passed the same. In view what has been afore_
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